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PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptey Board of
(Insolvency Resolution Process for Corporate p;mngﬁunulaﬂunrﬂ% 6)

FOR THEATTEH'HDHGFTHEBHED!TEH&DFHAEHHHAHH!L.TED
RELEVANT PARTICULARS

1 | Name of corporate debtor RASHMI YARNS LIMITED -

2 | Date of incorporation of corporate debtor | 26th September 1997 e

3 | Authority under which - ™

- s corporate deblor | Registrar of Companies H'Imﬁu

4 | Corporate Mo, / :
h'quf Limited Liability U17110GJ199TPLCO33075

.

Address of the registered office and Registered Office: 405, o
principal office (if any) of corporate debtor Ringnmd.sumdaﬁo::.m N

rmohergmrmnmmmm Order Pronounced on 4th October 245
WNTW Order Recaived on 6th October 2029
Estima of closure of L &

Name and regisraion number of e | Lalit Vithaldas Rafthatha p
m i |
interm rosoluon professions] IBBUIPA-0011P-P-01841/2019-2020/12

Address and e-mail of the interim A-14/15, Earth Arfica, Vasna Bhayli g
“;;T&H:MMHW Above HDFC Bank, Opp. Nilamber %

Board Bungalows, Vadodara - 30007
E-llﬂ:ulul['@lrlm.h ,f
Address and e-mail 10 ba used for A-14/15, Earth Artica, Vasna Bhayll Read
correspondence with the interim Above HDFC Bank, Opp. Nilamber
resolution professional Bungalows, Vadodara - 30007

E-malil: cirp.ryl@gmail.com A
11| Last date for submission of claims 20th October 2021 = 1
12| Classes of creditors, if any, under clause | NA ¥ WALl
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution ‘
professional .
13| Names of Insolvency Professionals NA y
identified to act as Authorised i WY
Representative of creditors in a class v SR
(Three names for each class) e
14 (a) Relevant Forms and () hittps:/iwww.ibbl.gov.in/homeldown
(b) Details of authorized representatives NA il
are available at ; P 1 .

Notice is hereby given that the National Company Law Tribunal |

commencement of a corporate insolvency resolution process of the Rash
Limited on 4th October 2021 (Order recelved on 6th October 202

The creditors of Rashmi Yams Limited are hereby called upon
their claims with proof on or before 20th October 2021 to the interim
professional atthe address mentioned againstentryNo.10.

The financial creditors shall submit their claims with proof by eiec
only. All other creditors may submit the claims with proof in person, |

Submission of false or misleading proofs of claim shall

it
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